






LEGISLATIVE ASSEMBLY 
NATIONAL CAPITAL TERRITORY OF DELHI 

Bulletin Part-I 
(Brief summary of proceedings) 

Monday, 28 March 2022 / 07 Chaitra 1944 (Saka) 
No. 23 
11.07 AM                          

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 
 

1. 11.08 AM Shri Mohinder Goyal, Hon’ble Member moved a censure Motion and demanded 
apology from the Opposition Members regarding statement given by Shri Adesh 
Kumar Gupta, BJP President, Delhi for using the unparliamentary and derogatory 
language by BJP Members on social Media against Hon’ble Chief Minister of Delhi. 
Uproar and sloganeering ensued. Members of Ruling Party entered the well of the 
House supporting the censure Motion. Counter sloganeering also made by Opposition 
Members.  
 

2. 11.12 AM The Chair adjourned the House for 15 Minutes in view of the uproar in the 
House. 

3. 11.30 AM House reassembled. 
Hon’ble Speaker in-Chair. 

4. 11.30 AM The Members of Ruling Party again trooped in the well of the House and raised anti 
BJP slogans.  Some Members of Opposition stood on their seats in the House and 
raised slogans against the Hon’ble Chief Minister. 
Pandemonium ensued in the House.  
The Chair named Shri Jitender Mahajan, Shri Ajay Mahawar and Shri Anil Kumar 
Bajpai, Hon’ble Members of Opposition and asked them to leave the House for their 
indecorous conduct.  
As these Members refused to leave,the Marshalls escorted them out of the House on 
the directions of the Chair. 
 

5. 11.33 AM The Chair adjourned the House in view of the continued pandemonium in the 
House. 

6. 12.02 PM House reassembled. 
Hon’ble Speaker I n-Chair. 

7. 12.02 PM Shri Mohinder Goyal, Hon’ble Member made a brief statement on the censure 
motion. 
Shri Naresh Balyan, Hon’ble Member expressed his views and seconded the censure 
Motion. 
Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition also expressed his views. 
 

8. 12.20 PM Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition requested the Chair to 
allow Shri Jitender Mahajan, Shri Ajay Mahawar and Shri Anil Kumar Bajpai, 
Hon’ble Members of BJP to attend proceedings of the House. 
The Chair allowed with the advice that Members concerned should maintain decorum 
in the House. 
Shri Jitender Mahajan, Shri Ajay Mahawar and Shri Anil Kumar Bajpai, Hon’ble 
Members resumed their seats in the House. 
 

9. 12.22 PM The Chair put the censure Motion before the House. 
Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition and other Members of 
Opposition walked out in protest. 
 
 



10. 12.24 AM Question Hour : 
Replies to Starred Questions No. 21 to 28 and 30 to 40 & Un-Starred Questions Nos. 
65 to 145 were laid on the table of the House. The Chair informed the House that 
reply to SQ-29 was not received as it related to DDA and informed the House that it 
will be taken up with DDA. 
 

11. 12.26 PM Special Mention (Rule-280) : 
The following Members raised matters under Rule-280 with the permission of the 
Chair. 

1. Shri Girish Soni 
2. Shri Om Prakash Sharma 
3. Shri Jitender Mahajan 
4. Shri Haji Yunus 
5. Shri Naresh Yadav 

 

6. Shri Sahi Ram 
7. Shri Ajay Mahawar 
8. Shri Jarnail Singh 
9. Shri Jai Bhagwan 

 
 

12. 12.48 PM Calling Attention (Rule-54) : 
Shri Saurabh Bharadwaj, Hon’ble Member called the attention of Hon’ble 
Minister of Revenue regarding plight of Kashmiri Pandits and inability of Central 
Government to rehabilitate Kashmiri families. 
The following Members participated in the discussion : 

1. Shri Kuldeep Kumar 
 

13. 01.10 PM Shri Vijender Gupta, Hon’ble Member of BJP entered the well of the House and 
demanded that his Notice on the same subject be taken up first by the House.  The 
Member continued to disturb the proceedings of the House. 
The Chair named Shri Vijender Gupta, Hon’ble Member. 
As the Member refused to withdraw voluntarily, the Chair directed the Marshalls to 
escort him out. 
Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition and other Members of BJP 
subsequently withdrew voluntarily in protest.  

 

14. 01.12 PM Calling Attention (Rule-54) continued : 
2. Shri Madan Lal 
3. Shri Rajesh Gupta 
4. Shri Bhupender Singh Joon 
5. Shri Rajendar Pal Gautam, Hon’ble Minister of Social Welfare also expressed his 

views. 
6. Shri Rituraj Govind 

Shri Manish Sisodia, Hon’ble Deputy Chief Minister replied to the discussion. 
 

15. 02.15 PM Papers laid on the Table: 
Shri Kailash Gahlot, Hon’ble Minister of Transport laid copies of the following on 
the Table of the House 

i. Annual Report for the year 2018-19 of Delhi Transport Corporation (Hindi & 
English). 

ii. Profit & Loss Account and Balance Sheet for the year ending 31.03.2020 of 
Delhi Transport Corporation (Hindi & English). 

iii. Annual Audit Report & Review for the Audit Report and Annual accounts of 
Delhi Transport Corporation for the year 2019-20 (Hindi & English).  
 

16. 02.15 PM The Chair adjourned the House till 03:00 PM. 

17. 03.07 PM House reassembled. 
Hon’ble Speaker in-Chair. 
 

18. 03.07 PM Shri Ajesh Yadav, Hon’ble Member drew attention of the Chair regarding 
installation of Compactor machine in the MCD school, J-Block, Jahangir Puri, Delhi 
by demolishing its boundary wall illegally.  



19. 03.08 PM Discussion on Annual Budget 2022-23 : 
Discussion commenced on Annual Budget 2022-23 presented by Shri Manish 
Sisodia, Hon’ble Deputy Chief Minister on 26 March 2022.  
The following Members participated in the discussion : 

1. Shri Praveen Kumar 
2. Smt. Raj Kumari Dhillon 
3. Shri Jai Bhagwan 
4. Shri Anil Kumar Bajpai 
5. Shri Bhupinder Singh Joon 
6. Shri Somnath Bharti 
7. Shri Ajay Dutt 
8. Shri Ajay Mahawar 
9. Shri Sahi Ram 
10. Shri Gopal Rai, Hon’ble Minister of Development also expressed his views. 

 

20. 05:20 PM The Chair adjourned the House upto 11.00 AM on Tuesday, 29 March 2022. 

 

Delhi  
28 March, 2022   

 Raj Kumar 
Secretary 

 
  


